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..: FOURTEENTH KERAr-A, LEGISLATM ASSEMBLY

NINETBBNTIT SESSION

BUI,LETIN PART-U
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No: 853

A tirt of OfEcial Lcgirlativc B-us]|trcrr, in thc ordcr of ptriority, to
F gyft"a duting th9 Ninctce h Scssion of ;c Eut"catb Kffrla
I'.ed4t: Arccmblv, {+s!Gd by thc Law D"p;;, is rcsodrcodbclow fu infornation of thc Marbcn,_ '

I. BILLS TO RBPLACB ORDINANCES

I ttexerauegricu@
( to reptac€ the Ordinance No. t0 of 2020).

[ro r€pface the Ordinance No. Ll of 2020\

(fo rcplace the Ordinance No. 12 ofr020)

(fo replace the Ordinance No. 13 ot Z02O\

2

J

5 The K€ralaDevaswomsn@
(To replace tbe Ordioance No. 14 of 2020) -'---'

(To replace the Ordinance No- 15 of 2020)

(Io rcplace the Otdinance No. 16 of 2020) .

6

7

t
1tt.. {du Lrniversiryffi
Technology Bill, 2020
(to repl4ce rhe Ordinance No. 11 6f Z0ZO)

zq+ t^oCii)



.2

tr. BII.LS PT'BIJSHED BUT NOT INTRODUCBD

sill,
2020 (Bill No.237)

2 IbJ K-ti[ffi;ffi -n;il". scribes'and stamP vendors wefiare

tund (Ane.ndment) Bilt, 2019 (Bill No' 223)

ffiffiEd lucdoilng, Markeling and Quality Management

Bill, 2018 (Bill No.15n

4 ffiffi-tTficulffi ffi rax (RePeal) Bill' 2019

Gill No. 236)

,) @16(BiltNo.34)
6 ffirffit I-ana Assignment (Amendmeng Bill' zoro

(Bill No. 36)

m@Ftment (Abolition) Amendment Bill' 2016

(BiU No.37)

8 ffiEucTffiAcommi*sion (Addirional Functions as

respocts cenain Corporations and Companies) Amendment Bi[' 2017

(Bill No.38)

9 tffi Motor Tra"sPort Worken' vfelfare Fund (Arrcndmeng

Bill, 2017 (Bill No. 49)

t0 Ihe Srea Pandaravaka I-ands (vestmg ano E rancn$emqn,

Amendnpnt Bill, 2017 @ill No. 5l)

.11 TheffitEaustial Establisbments (National and Festival Holidsys)

Amendment Bill" 2017 (Bill No. 52)

12' fr;- KeraltEsons and Conectiornl Servic€s (Management)

Amednent Bill, 20i? (Bill No: 68)

ffilssion (Additional Functions as

€.-s!ccts the services under the Kerala State Electricity Regulatory

Commission) Bill, 2017 (Bill No. 83)

14 ffiE;i-effinatElire (Second Kerala Amendment) Bill'
20U (BiI No. 84)

15 ffiffitWoIneo's Commission (Anen&ten| Bi[' 2017

(Bill No. 85) 
'



l6 The Code of Crfuninal Procedure (Kerala Amendment) BrU 20f8
(B r No. 80
ltc Crininal Law (Kerala Anendment) BiU, 2018 @ill No. 106)

l8 T1le Employees' C-oryensation (Kerala Amendment) Bill, 20lt
(Bill No. 133)

19 The Kerala Promotion of Tree Growth in Non-Forest Areas
(Anrndmeng Bi[ 2018 (Bill No. 154)

20 Tbe Kerdla l-ok Ayukta (Amendnenr) Bill, 2018 (Bi[ No. 156)

2l The Kerala Shops and Commercial Esablishrnents Workers' Wilfse
Fund (Anendment) Bi[, 2018 (Bill No. 167)

22 The Payment of Salaries and Allowances (Second Amcndment) BiI,
2018 @ill No.l74)

23 Tbc Kcrala Tailoring Workers' Welfare Fund (Amendneor) Bill, 2019
@ill No. 17Q

The Kerala Land Tax (Am€ndment) Bill, 2019 (Bill No. tZ7)

25 The Criminal law (Kerala Amendmeir) Bill, 2019 (Bill No. lg[
26 Tbe Kerala hrblic Service Commission (Additional Functions as

rcsp€cts Tianvancore-Cochin Medical Council) Bill, 2019
@ill No. l8O

27 Tt€ Kerala Plantation Tax (R€pealing Bill, 2019 @ill No. 187)

i9. The Non -Resident Indians' (Keraltics) Commission Amendmeni Bill,
2019 (Bill No. 20O

10 The Guruvayoor Devaswom (Amendmeno Bill, 2019
(Bill No. 207)

30 The Kerala High Court Services (Detcrmination of Retirement Age) .

Amendment Bill 2019 (Bill No. 208)

31 The Kerala Devaswom Tribunal Bill, 2019 (Bitl No.210)

32 The Kerala Motor Transpon Workers' Payme of Fair rrYages

(Amendment) BiU, 2019, (Bill No. 211)

JJ The Kerala Advocates' Wclfare Fund (Amendnent) Bill" 2019
(Bill No. 212)



III. BIITS TO BB PT,'BLISHBD

S, V. Unnitrisbaao Nair,
. Sc€rctarY.

t the Kerala Education (Amendrnent) Bill, 2020

2. fte f*at" St"ttCood. -a Servic€s Tax (Arnen&nent) Bill' 2020

1 tte Xerata fabru Wefare Fund (AmendmenO Bill' 2020

4. nle Kenla Agiculilal Worters (Amendment) Bill' 2020

). ffre fe.ata tlfirerds (vesting of Fights) Bi[, .2020

6. lte Kerala Devaswom Recruitment Board (Amendment) BiU' 2020

ftre ferata Cdiroeratite Societies (AmendmenQ Bill' 2020

8. Ttre Kerala Cooperative Societies (Second Amendment) Bill' 2020

9.
fte Keraa University of Digital Sciences, Innovation and

Technology Bill, 2020

10.
The Kerala hotection of River Banks and Regulation of Removal of

Sand (Anen&nent) Bill, 2020.


